
 Title:  Ruling  regarding  motions  for  Adjournment.

 HON.  SPEAKER:  Hon.  Members,  I  have  received  notices  of  Adjournment  Motion  from  Shri  Jai  Prakash  Narayan  Yadav,  Shri  M.B.  Rajesh  and  Shri  P.
 Karunakaran  regarding  spiraling  prices  of  essential  commodities;  Prof.  Saugata  Roy  regarding  the  talks  between  India  and  Pakistan  Prime  Ministers
 in  Paris  and  Kathmandu;  Shri  Anto  Antony  regarding  hardship  faced  by  rubber  cultivators.  The  matters,  though  important  enough,  do  not  warrant
 interruption  of  the  business  of  the  day.  The  matters  can  be  raised  and  I  will  allow  them  through  other  opportunities.  I  have,  therefore,  disallowed  all
 the  notices  of  Adjournment  Motion.

 Interruptions)

 माननीय  अध्यक्ष  :  मैं  एडजर्नमेंट  मोशन  जहीं  टूंकी  आप  अन्य  तरीके  से  बाद  में  इसे  उठा  सकते  हैं।  1  will  allow  you  afterwards.

 Interruptions)

 HON.  SPEAKER:  Now,  the  Question  Hour.

 Question  No.  61  Shri  Balabhadra  Majhi.

 Interruptions)

 HON.  SPEAKER:  After  Question  Hour,  you  can  raise  your  matter.

 Interruptions)

 Si.  किरीट  सोमैया  (मुम्बई उत्तर  १8,  :  महोदया,  मोहम्मद  सलीम  और  आउटलुक  मैगज़ीन  के  संदर्भ  में  मैं  कहना  चाहता  हूं।...  (व्यवधान  )

 माननीय  अध्यक्ष  :  आप  प्र्  काल  के  बाठ  अपनी  बात  बोलिएगा,  अभी  जहां।

 8€|  (व्यवधान)

 HON.  SPEAKER:  It  will  not  go  on  record.  After  Question  Hour,  I  will  allow  you.

 Interruptions)

 HON.  SPEAKER:  Nothing  will  go  on  record.

 Interruptions)  क्  *

 HON.  SPEAKER:  One  minute  Majhi  ji.

 Interruptions)

 कौशल  विकास  और  उद्यमिता  मंत्रालय  के  राज्य  sit  तथा  संसदीय  कार्य  मंत्रालय  में  राज्य  मंत्री  (oft  राजीव  Yar  रडी):  मैंडम,  बिजनेस  एडवाइजरी  कमेटी  में  यह  तय  हुआ  हैं|  महंगाई  पर  बहस
 के  लिए  सरकार तैयार  |  अभी  माननीय  सदस्यों  of  जो  एडजर्नमेंट  मोशन  मूव  किया  है,  तो  इस  पर  हम  सहमत  हैं।  हम  इस  पर  बहस  करा  लेंगे,  आप  समय  तय  ऊर  लीजिए  इसमें  दिक्कत  क्या
 हैं?...(  व्यवधान  )  सरकार  पूरी  तरह  से  तैयार  है।  आप  जब  चाहें  तब,  इस  विषय  पर  बहस  करा  सकते  हैं।  हम  इसके  लिए  तैयार  हैं।...(व्यतधान 3

 माननीय  अध्यक्ष  :  ठीक है,  यह  तो  बी.ए.सी.  में  तय  होगी|

 8€|  (व्यवधान)

 HON.  SPEAKER:  Yes,  we  will  do.  I  have  told  you  that  Iam  ready.  It  is  all  right.


